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MR. DEPUTY-SPEAKER The re-
sult of the division js: Ayes: 122:
Noes: 41,

The motion was adopted.

Clause 2 was added to the Bill.

MR. DEPUTY-SPEAKER We

shall take up the other clauses to-
morrow.

SHRI S. M. BANEQRJEE:
thank you. very much, Sir.

We

16.81 hrs,
MOTION RE: DROUGHT
CONDITIONS
THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIWAN
RAM): Sir, I beg to move:
“That the statement laid on the
Table by the Miniugr __91 _Fo!:od» .
""“*Wrongly voted for ‘NOES’

—— —mm

Onkar Singh, Shri
Pandey, Shri Sarjoo
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Ram Charan, Shri
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Shastri, Shri
Ramawatar
Shinkre, Shri
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Suraj Bhan, Shri
Vidyarthi, Shri R. S.
Yadav. Shri Jageshwar
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, be taken
into consideration.,”

1 do not want to say anything at
this stage.

MR. DEPUTP-SPEAKER: Motion
moved: :

‘“Fhat the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, be taken
into consideration.”

SHRI GEORGE FERNANDES
(Bombay South): I beg to move:

That for the original motion, the
following be substituted. namely:—

“This House, having consi-
dered the statement laid on the
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Table by the Minister of Food
and Agriculture oh the 18th Nov-
ember, 1968 regarding drought
conditions in the country, expres-
ses its concern at the utter inade-
quacy of thinking and planning
at the Governmenta) level to meet
the drought conditions in the
country which have become a
perennial feature causing immense
loss to the nation’s economic life
and resolves that a programme of
minor irrigation projects and other
schemes of water conservation be
immediately started in all areas
that are susceptible to drought
conditions and further resolves
that the Government should for-
mulate a Famine Relief Code and
place it before the House for con-
sideration.” (1)

SHRI AMRIT NAHATA (Barmer):
beg to move:

That for the original motion, the
following be substituted, namely:

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, while
approving the measures taken so
far to tackle the drought situation
in the country, recommends that
lasting and permanent solutions
be sought to the problem of re-
curring droughts in Western
Rajasthan by:—

(a) providing adequate financial
resources to the State Govern-
ment so as to enable it to
sink 560 tube wells and to
energise them; to lay pipe
lineg for drinking water and
to repair tanks and bunds:

(b) taking over the construction
of Rajasthan Canal by the
Central Government and com-
pleting it on war footing on
the basis of the original blue
print for it;

(c) comstructing a net-work of
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only strengthen the security
of this border region but will
also provide employment to

thousandg of starving people;
and

(d

~

setting up @ Dairy and the
Intensive Cattle Development
Block in Barmer so as to pre-
serve and further enrich the
cattle-breed in the region.”
(2)

SHRI S. KUNDU (Balasore): I beg

to move:

That for the origina]l motion, the

following be substituted, namely:

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, is of
the opinion that the Government
have miserably failed to meet the
situation arising out of drought
and urges on the Government to
implement the following proposals
immediately:

(a) to draw up a master plan for
drought affected areas;

(b) to provide a sum of Rs. 100
crores in the Budget for re-
lief work:

(c) to draw up an integrated
scheme of irrigation by tube-
wells, canals and open wells
with the help of electricity;

(d) to get apart 23 per cent of
total consumption of electri-
city for agricultural purposes;
and

(e) to suitably amend the famine
code so as to include death
due to malnutrition in the
drought affected areas as
deaths due to starvation and
for declaration of famine”
“®

SHRI D. N. PATODIA (Jalore): ¥

Border Roads that will not beg to move:
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That for the origina]l motion, the
following be
“This House, having consi-
dered the statement laid on the

_ Table by the Minister of Food

and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, express-
eg its concern at the negligent
manner and inadequate measures
adopted by the Government in
providing relief to the affected
areas resulting in large scale des-
truction of cattle and starvation
of lakhs of people and resolves
that—

(a) relief work in the affected
areas of Rajasthan be taken
up on war footing and free
distribution of fodder and
drinking water and distribu-
tion of food at subsidised
rates be started at all the
places more particularly in
the district of Jalore and the
relief work be continued at
least until after the next
monsoon when the drought
conditions are likely to dis-
apear;

(b) spending on relief operations
be judiciously allocated to
provide adequate funds for
long-term relief by sinking
new tube-wells and energising
the existing ones; and

programme of sinking 200
tube-wellg in Jalore district
along with supply of electri-
city and construction of roads
be taken up immediately to
complete within one year by
providing adequate Central
assistance wherever neces-
sary.” (5).

SHRI RANGA (Srikakulam): I beg
to move:

That for the original motion, the
following be substituted, namely:—

“This House, having consi-
dered the statement laid on the
Tuble by the Minister of Food
end Agrioulture on the 18th Nov-
ember, 1068 regarding drowght

~

(c
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conditions in the country, and the
calamitous losses inflicted on the
people of Orissa and Andhra Pra-
desh by the cyclones which hit the
East Coast in October and Novem-
ber, trusts that the Government
would soon afford adequate assist-
ance to Orissa and Andhra Pra-
desh Governments to undertske
satisfactory relief and rehabilita-
tion programmes to help the
cyclone-affected masses, especially
the agricultural workers, peasants
and all others in all posstble ways,
such as declaring moratorium on
their debts for a period of three
years, supply of fresh credit, free
of interest for the next five years,
starting employment centres and
providing house building grants
and supply of free rationg to all
vulnerable sections for a few
months. This Houge further re-
commends that the administration
of relief and rehabilitation mea-
sures and funds granted therefor
both by the State and Central
Government should be entrusted
to special high powered officers
who would be impartial and non-
partisan.” (68)

SHRI MEETHA LAL MEENA

(Sawai Madhopur): I beg to move:

That for the origina]l motion, the

following be substituted, namely:—

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country recom-
mends that—

(a) tube-wells be installed in
South ERastern area of Rajas-
than like Districts Sawai
Madhopur, Jaipur etc, along
with Barmer and Jaisalmer
areas, 0 meet famvine situa-
tion and the work for rein-
stallation of tube-wells in
Bamanwes and Nedouti Teh-
sils of District Sawai Madho-
pur be started éarly;
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(b) the Central Government

should issue instructions to
Rajasthan Government to dec-
lare villageg in Sawai Madho-
pur and Jaipur as famine
stricken areas;

{c

~

every kind of relief should be
given to famine stricken vil-
lages in Sawai Madhopur and
Jaipur areas of Rajasthan
specially to District Sawai
Madhopur where there had
‘been vast devastation due to
floods in rainy season and
where the crop has dried up
due to drought;

(d) Government should imme-
diately give assistance for re-
pairg of most of wells, bar-
rages and tanks” (7).

SHRI SITARAM KESRI (Katihar):
I beg to move:

That for the original motion, the
following be substituted, namely:—

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, is of
opinion that the Government have
considerably succeeded in meeting
the situation arising out of the
-drought and urges that the follow-
ing proposals be implemented im-
mediately with a view to provide
permanent relief to the People—

(a) to draw up a master plan for
the drought affected areas:

(b) to provide adequate sum in
the Budget for the relief
work;

{c) to set apart @ minimum of 20
per cent of total consumption
of electricity for agricultural
purposes; and

(d) to take preventive steps 80
that the country may not face
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such a
(8)

situation in [uture.

SHRI NAVAL KISHORE SHARMA

(Dausa): I beg to move:

That for the origina] motion, the

following be substituted, namely:—

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
emi. .. .968 regarding drought
conditions in the country, recom-
mends the following for the per-
manent solution of the ever devas-
tating drought in various parts of
the country particularly in Rajas-
than that—

(a) a fund at the national level be
created to face the natural
calamities such as drought or
famine and floods;

(b) funds be provided imme-
diately for undertaking
medium and minor irrigation
schemes-in hand at once;

(c) immediate arrangements be
made to supply electricity to
such areag of Rajasthan where
Rabi cultivation is possible
and for that purpose a sum
of rupees ten crores be placed
at the disposal of Rajasthan
State Electricity Board; and

(d) construction of Rajasthan
canal be taken over by the
Centre and work be complet-
ed at the earliest.” (9)

DR. KARNI SINGH (Bikaner): 1

beg to move:

That for the original motion, the

following be substituted. namely:—

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditiong in the country, is of
opinion that the amount sanction-
ed for famine relief in Rajasthan
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by the Centre ig very inadequate
because while in other parts of the
country at least drinking water is
available during famine in vast
areas of Rajasthan it js not avail-
able even in normal times and
famine there has been in continu-
ity in some parts for the last 7
years and recommends more
Central aid and taking over by
the Centre of the Lift Channel
Project of Rajasthan on a higher
priority to solve permanently the
irrigation and drinking water pro-
blems.” (10)
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SHRI P. L. BARUPAL (Ganga-
nagar): I beg to move:

That for the origina] motion, the
following be substituted, namely:—

“This House, having considered
the statement lai on the Table by
the Minister of Food and Agricul-
ture on the 18th November, 1968
regarding drought conditions in
the country, recommends that—

(a) supply of canal water to
Pakistan be reduced to make
more water available in the
agricultural area of Shri
Ganganagar;

(b) water be supplied to land gt
the higher level;

(c) immediate measureg be taken
to save fallow land in Anup-
garh, Suratgarh and Raisingh
tehsils of Shri Ganganagar
from drought conditions as are
available in Jaisalmer and
Barmer; and

(d) tube-wells be sunk to save
this area from drought con-
ditions which have become a
regular feature there” (11)

SHRI SHINKRE (Panjim): I beg to
move:
That for the original motion, the
following be substituted, nwmely:—
“This House, having considered
the statement ]aid on the Table by
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the Minister of Food and Agri-
culture on the 18th November,
1968 regarding drought conditions
in the country, is of the opinion.
that the Government did not suc-
ceed in meeting properly the
situation arising out of drought
and urges on the Government to
implement the following proposals
immediately:—

(a) formation of an All-India
Drought Prevention and Relief
Committee consisting of repre-
sentatives of all the States,
Union territories and the Cen-
tral Government to make, from
time to time, a thorough study
of drought affected areas, assess
the damage caused by drought,
suggest ways and means to mini-
mise the losses and drought
occurrences and to recommend
proper relief to the sufferers;
and

(b) formation of & “Bhoomi-
sena” (Land-Army) on the lines
of Indian Army to undertake the
work on integrated schemes of
irrigation by tube-wells, canals
and open wells and to  bring
under cultivation the desert area
of Rajasthan, Gujarat and Uttar
Pradesh.” (12)

SHRI RANGA (Srikukulam): Mr.
Deputy-Speaker, Sir, the other day the
House had an opportunity of discuss-
ing the conditions arising out of floods
and also {o some extent drought and'
the cyclone, but the House devoted
most of the debate for discussing the
troubles and sufferings of our people
arising out of floods and the Minister
of Irrigation also concentrated his
attention on that. Today I am ghed,
the hon, Minister of Food and Agri-
culture has come forward with this
motion to give an opportunity to the
House to discuss the sufferings of our
people caused by drought. I want
him, as 1 had intimated to the House
twice before, to give some considera-
tion also to the sufferings and needs
of all those people who have come to-
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be affected by the recent cyclone that
lashed against the east coast specially
‘in. Orissa and Andhra at a speed of
120 miles.

Before 1 begin to deal with the
sufferings of the people caused by the
cyclone I want to draw the attention
of the House to one particular aspect
of drought conditions that was not
discussed in so much detail the other
day, that is, in regard to Rajasthan.
Large areas of Rajasthan have come
to suffer from serious and prolonged
drought, for the past two years and
this year they have again begun to
suffer from this terrib'e drought. Dis-
trict which are affected are Jalore,
Barmer, Jaisalmer, Jodhpur and Bika-
ner in which all the 8,377 villages
with a population of 24 lakhs have
come to be affected. Also, some parts
in Ajmer, Sirsi, Nagaur, Bhilwara,
Sikar and Jhalawar have come to be
offected. They are suffering so badly
that thousands and thousands of cat-
‘tle have had to be sent away from
those areas merely on consideration of
non-availability of fodder by kisans
who have invested lakhs and lakhs of
rupees in them. Unfortunately, they
are not able to maintain and feed
them. There is no cattle-feed avail-
ab'e anywhere in the neighbourhood.
‘Therefore, they are either selling them
away for a song or giving them away
freely to whosoever is good enough to
‘feed them.

Sometlime ago, our country was
shocked to learn that some of the
nelghbouring States, Gujarat as well
as Madhya Pradesh, were unwilling
to take over all these famished oattle
and the respective Governments of
Rajasthan, Gujarat and Madhya
Pradesh had to come to some kind of
negotiation between themselves in
order to allow the kisans in Rajasthan
to drive their cattle into the
neighbouring areas for the sake of
mere fodder. One thing is known
‘that thousands of cattle have died of
‘starvation and many more thousands
wre on the verge of starvation and
«death also,

Now, Sir, surely the country cannot
be a sjlent spectator of this terrible
tragedy that is taking place in that
vas{ desert land of ours in Rajasthan
and something expeditious hag got to
be done. We believe, the local Gov-
ernment is trying to do its best or the
best it can  possibly do, cannot be
enough in order to save this very rich
breed of cattle. They are needed not
only by the kisans in that area, they
are an asset to nation’s wealth and to
allow that to be destroyed in  this
manner would be ‘a national calamity.

What I wou'q like to suggest, on
the advice of my friends who hail
from Rajasthan, Shrj Patodia, Shri
Meena and other Members also sitting
behind me, is the energising and
commissioning of 20 tube-wells which
are already there, immediate starting
of work on the project of sinking 200
more tube wells so as to complete
them within one year, ‘at least within
two years, providing employment on
road construction and also improving
of whatever irrigation, sma'l irriga-
tion facilities, there may be in Rajas-
than, providing fodder and drinking
water for cattle freely and not merely
to be subsidised; foodgrains to be
supplied at subsidised rates and freely
at the same time, to the yulnerable
sections of people, in the shape of
gruel or in other forms; construction
of roads and supply of electricity to
as many places in the rural areas 8s
possible and the relief measures to be
continueg till the onset of the next
monsoon.

Coming to the cyclone and the dam-
age caused to our area what hap-
pened on the 26th and the 27th Octo-
ber was this and the magnitude of it,
I think, could bg understood by the
House if they were to keep in mind
that the normal rainfall in the whole
of October used to be 593 inches of
water and till the 25th, that is, just
before the onset of the cyclone, they
have had already 522 inches of water
and, as against a balance of only about
70 inches of water, as cuch as 1,247
inches of rainfall ocame dowa upon
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those people in taluks of Sompata,
Ichchapuram and Takkali Even the
Andhra Government report says that
4as many as 3,604,613 trees, mango, co-
conut and cashew, each one of which
is estimated to cost anything from
Rs. 300 to Rs, 500, sometimes even
Rs. 1000 when it comes to  mango,
were gone and that “there is not even
a single farm, according to the official
version,” in the cyclone area which
has not been affected in one form or
the other. The damage has been most
in the aged and fruit-bearing farms
presenting a pathetic sight, resulting
a heavy economic loss to the grower.”
These trees alone cost more than
Rs. 12 crores, and all these trees are
gone. They are expected to bear fruit
and yield income for 30 to 50 years
after they begin to bear fruit. They
take 10 to 15 years for the gestation
period. Now all these ure gone. It
looks like a desert, like a graveyard,
like a battle-fleld, where everybody
is dead and fallen on the ground.
There is nothing to grow, nothing to
vield, and no proper employment for
those people. Coconut provides
multi-pronged employment, Each co-
conut tree provides employment for
severa!  agricultural workers. Now
ull these people would not be able to
have any kind of maintenance or em-
plament or source of living for the
next ten years, that is, l? by any
chance, they are lucky enough to
replant all these gardens with fresh
seed'ings. But where are the seed-
lings? The Andhra Minister for Food
& Agriculture had gone there and
made a pathetic appeal to all those
who could possibly supply the seed-
lings to be prepared to supply them.
They cannot be had in Andhra Pra-
desh; they have to be brought from
distant places 'fke Kerala, Assam,
West Bengal and various other places.
We cannot get them from Orissa be-
cause Orissa is also suffering. There-
fore, expeditious steps have to be
taken by the Government of India
even in regard to providing this mini-
mum of necessity to these people.

What is it that has happened by
way of relief measures? These peo-
ple themselves in their official report
Collector  sanctioned
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Rs. 50,000 on 7th Novembes, ie., 13
days after the disaster had taken
place. Karlier, the Tehsildars distri-
buted some paltry quantities of food,
worth Rs. 50,000 or even less. They
say that they are going to supply one
kilogram every day for every family,
When I went there for the second
time, 15 days after the calamity had
taken place, in several villages, the
food supply had been made only
aonce—one kilogram per family. Ima-
gine what must be the plight of all
those lakhs of people! Foodgrains
are not available and they do not have
money to purchase anything. All this
time they had, somehow or other, to
make do with one kilogram per
family supplied only once and not
every day. The Government wanted
to supply it. but they are not able to
say that they have been able to sup-
ply. Until one week was over, the
Col'ector was nowhere there. He tried
to reach the area, he said, but he could
not reach while the local MLAs were
able to reach, as was narrated the
other day in the report that I made
to the Prime Minister from which my
friend, Mr. P, K. Deo was good
enough to quote on my behalf. Even
the local socia] and political workers
were able to go there; yet, it was
not possible for the Collector to g0
there for one week. [t was not possi-
ble for him to make any kind of grant
even for the supply of food till the
7th November. What was he suppos-
ed to have been doing during those
crucial eleven days? It is said that
he had some money placed at his dis-
posal for drought relief and he was
allotting that money for various pur-
poses but that money could not reach
them before the 7th November. Thas
only decision that he was able to
make was to set apart Rs. 50,000 for
sanctioning one kilogram of rice per
family and, acrordine to him, ver day,
‘Per day’ meant evidently for the
Government there a fortnight. Is this
the way how this disaster had to be
met? Is this the way how the suffer-
ings of the people have to be alleviat-
ed?

When I mede thig report on the 13h
instant to the Prime Minister, she



251  Drought Conditions
(M)
[Shri Ranga)

was good enough to assure me on my
suggestion that she was going to ask
‘the Food Minister to send a Central
team of officers to go and study the
situation and recommenq whatever
assistance Government of India could
be expected to give. On my return
after my second  visit, on the 2lst,
when I asked the Government, why is
it that the Central team was not yet
sent, the Deputy Prime Minister had
the hardihood to say that they had to
take their own time because they did
not have sufficient number of teams,
that they had to visit so many States
and, therefore, a period of three weeks
was not a long one or need not be
considered to be too long and that we
should be prepared to be patiently
waiting. And, my hon. friend, the
Food Minister was not able to help
this House or help this country by say-
ing that he was in a position to send
them if necessary by plane immediate-
ly. 1 do not know whether they have
been sent at all. What about the
position of the Government of And-
hra? True, they sent their Famine
Commissioner, but he was able to
reach there only on the 8th. They
sent their Agricu'ture Minister also
who reached there on the 10th. Till
then no responsible officer who could
take decisions and give orders to the
local district administrations was able
to reach and assess the needs of the
people and then give timely relief
and for al] those fifteen days thvse
sufferers were obliged to be waiting
on the tender mercies of this Govern-
ment. Their tender mercies are not
as tender as the tender cocoanuts but
they have become as hard as the
heart of this Government which did
not consider three weeks to be long
enough for the Central team to go
there. What is worse than that, Sir,
the Deputy Prime Minister was good
enough to reply to me on the 25th of
this month saying:

“The State Government have
not sent us any report on the
subject so far. We have asked
them for such a report, and the
Central team's visit will be finalis-
ed as soon us this is received”
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I do not know what is happening bet-
ween the State Government and the
Union Government here. The Stats
Government hag already sent a re
port to their Adviser in Delhi. Ihave
it here in my hand. Surely this
must have reached the Food and
Agriculture Ministry and some other
ministries also. It could not be later
than the 25th of November. How is
it that the Finance Minister was able
to say that he had not received any
report at all? Are there any grada-
tions in these reports like preliminary
report, mid-way report, final repo't
and emergency report? I do not know
how long the Government of India is
going to wait, how long the Andhra
Government is going to wait, in order
to wake up this Government of India
and sting them into some relief acti-
vity. We do not know, whether as bet-
ween the Government of India and
Andhra Government there might be
some secrets. So far as the people’s
sufferings are concerned, Andhra
Government is alive to those suffer-
ings becau:e their minister had al-
ready gone there and they were good
enough tc tllot Rs. 50 lakhs. Accord-
ing to our estimate this Rs. 50 lakhs
is only a pittance. It would not be
anywherc v,ear what is needed. Thev
have said that they are granting loans
under distress taccavi, helping the
cocoanut growers to rehabilitate them.
selves aud helping them in their re-
planting needs, helping the agricul-
turists to purchase cattle and reclaim-
ing sand-cast land at a rate not ex-
ceeding Rs. 500 per person. Per per-
son means per family. In respect of
each peasant family, in regard to the
satisfaction of all these demands, or
any one of these demands, is Rs. 500
enough, Sir? They themselves say
that they do not want to suggest any
help for these people who have got
more thap five or four acres of land.
To make a distinction between those
who have got less than two acres and
others who have got more than 5 acres
or 4 acres is a cruel thing. Al of
them are badly in need of assistance.
Only a few of them are goimg to be
helped in this manner; and they huve
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put it at Rs. 10 lakhs. Not less than
Rs. 2 crores is needed by all peasants
for this purpose alone. Also they
have said that they would give gratui-
tous relief to persong whose houses
were damaged, subject to a maximum
of Rs. 250 per family. Is there any
house of even a Harijan family which
can be reconstructed with Rs. 200?
Let my hon. friend Shri Jagjivan Ram
turn his own mind to his own experi-
ence of the conditions in which our
Harijans or backward classes or
tribal people are living. Would it be
possible to put up these mud walls
and to prcvide the necessary timber
and the roofling materials after clear-
ing the debris and reconstructing all
these things, on Rs. 200 per family?
Not less than Rs. 50 lakhs are needed.

Then free supply of rice to fisher-
men. For how many days? 20. The
20 days are already over. There is
no rice there in that area at all
Cruel has also become very difficult
to get. This is needed for not less
than two months. It is anybody's
guess how soon jt would be possible
for them to find nets and other imple-
ments in order to sally forth to the
sea, catch some fish and begin to find
something to purchase their necessi-
ties. Therefore, I suggest that at least
Rs. 10 lakhs should be granted as cash
grants to fishermen. For purchase end
repairs o¢ boats, they wish to provide
Rs. 5 lakhs only, whereas Rs. 25 lakhs
are needed. For supply of 10,000
blankets thcy suggest only Rs. 1
lakh. At least Rs. 4 lakhs are needed.
Repairs to roads and so on—their pro-
vision is Rs. 34 lakhs whereas
Rs. 15 lakhs are needed. For repairs
to village panchayat roads, only Rs. 1
lakh has been provided. At least
Rs. 5 lakhs ig needed for the purpose.
For repairs to minor irrigation sour-
ces, Rs. 24 lakhg are provided where
as Rs. 25 lakhs are needed, 10 times
as much. For repairs to schools and
other buildings, they provide Rs. 50,000.
I huve seen those structures, Even
to re-build the school building, one
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would require not less than Rs. §
lakhs. For minor irrigation sources
(PWD), the provision is Rs. 3 lakhs
whereas Rs. 3 crores are needed. For
miscellaneous items and so on, they
provide Rs. 80,000 whereas not less
than Rs. 50 lakhs would be needed.
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In all, the whole of it will come te
not less than Rs. 10 to 15 crores. Are
the Government of India going to bear
their shares? I would like to know
how much of aid the Andhra Govern-
ment has asked for. But not less tham
Rs. 10 crores would have to be pro-
vided if all these are to be recons-
tructed.

A Central team has gone to Orissa
the other day. More than one-third
of Orissa has been affected by the
cyclones. More than 34 districts have
been destroyed. If the Central team
has suggested only Rs. 7 crores for the
whole of that urea, how can I feel
confident that this Government would
be really willing to spare Rs. 10 crores
for this smaller area, although the
whole of this area has come to be
devastated so badly? But then am I
going to be satisfled? I have seen
that area. In Ganjam, villages have
suffered as much as our own Udhanam.
So I suggested that twice as much as
has been suggested by the Central
team should be allotted to Orissa. So
much more of assistance per capita,
per village, has got to be rendered
to these three taluks. Most of this
assistance has to be given by the
Union "Government. The Andhra
Government has been quick enough
to sanction Rs, 50 lakhs. They would
have given more, but they do not
have it. Their Revenue Board mem-
ber himself has gone on record as say-
ing timt he has never seen such an
area of devastation and the extent
of it, in the whole of his official career.
The Minister of Food himself has ad-
mitted the gravity of the situation.
They need money for thelr owa
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drought relief purposes. They have
themselves conceded that 20 districts
in Andhra have been victimised by
drought. Central Government have
sanctioned only Rs. 7 crores and that
too in a very parsimonious manner,
Rs. 54 crores as loan and Rs. 1} crores
only as grant. At long last,
they have sanctioned Rs. 1 crore more
recently.

1 do not wish to trouble you or the
House with more of this. The House
must voluntarily begin to trouble it-
self with the thought of the suffer-
ings of these pecople, of their needs, of
their pathetic helplessness and of the
urgency with which help has got to
be speeded to that area.

Lastly, whatever assistance may be
given by the Government of India
and the State Government to these
areas, as I have warned the Prime
Minister I do not want this assistance
to be channelled through the District
Collector ag usual., Let there be a
special officer of the rank of a Reve-
nue Board member, completely inde-
pendent of politics, independent of
partisanship, of local interest and
local prejudices, unlike the Collector
and under the authority of that high-
placed officer, let the district staff,
augmented as it ought to be at every
level of official work, distribute this
assistance to the people in a non-
partisan manner with social consci-
ence and with sympathy and with
feeling for the sufferers.

ot g0 W10 wrewT® (M)
quTafy wErew, Qe Hd R gy
W feqfr & aX & gxw & N TwEm
T} I AR ¥ & w7 Y AT §E
¥ T ¥ ¥ FraeT T g §

ag WY ot o § fe Twear
W v WY g T §, iy we e,
gy, dwedy, e Wi aee
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MR. SPEAKER: I hope now Mr.

Barupal agrees that this is much bet-
ter than a Calling Attention Notice. I
hope at least now he realises that so
many Members can speak. Sometimes
if an hon. Member realises his mis-
take, it is al] right, It is not too late
even now. I am glad that so many
Members can speak on famine. A
calling attention would have meant
just one minute for him and nothing
more, Now he has spoken and so
many other will speak.

Now, one hour is not enough. I rea-
lise it. A large number of people
want to participate. So we shall ad-
journ this discussion at 6 o‘clock and
taken up the half-an-hour discussion.
This discussion can be resumed on
some other day, whenever it is conve-
nient for the Minister. On some other
day we can start at 6 and discuss it
for 1 or 1-1|2 hours, so that we may
have a fuller discussion. This is not a
discussion where there is much con-
troversy. All parties want relief,

Dr. Karni Singh
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oft WteTe  WTe ¥ : WY R
I T Y O & fgaw ¥
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WMo woit fag (Fwrax) : & ot
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MR. SPEAKER: You will get your
chance, but not when you want. The
Speaker can call anybody who catch-
es his eye. If you do not want to
participate, you are free to do what
you like.

oft wifwre wrer acan : ordf & fgamw
{ ATIHY TATAT wIEY | 7 FTAT @GR
T i THagwmE AT g

ot arqem wfgam (Hwag)
g T T § | T FT gEer v
. WO R

ot slfwTe wrer aowt : dfwT @@
T qrdt WY qarar v wifgy
U TRATGE@AE |

Dr. KARNI SINGH: Mr. Speaker,
Sir, I am grateful to you for
having allowed this debate where
members from different parts of the
House would have an opportunity to
discuss the drought situation. Last
time, whan we had occasion to speak
about drought conditions, many of us
tried to get the Government to accept
the fact that famine conditions did
in fact exist and famine had to be
declared, Several months have gone
by since then and this situation
has now fortunately been accepted.
1 feel the approach to this curse
has %0 be very strong and well

AGRAHAYANA 6, 1890 (SAKA)
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orientated, because the human suffer-
ing involved ig so much. People in
Rajasthan say that this is an unprece-
dented famine and perhaps the worst
in fifty years. People from all parts
of the country and all sectiong of the
house will have to cooperate to tide
over the next six months,

I would only ssy this: India will
have to find a permanent solution to
this, because constantly to depend on
foreign countries for aid is  highly
humiliating. Only recently I was in
the USA on my way back from Mexi-
co, I read some papers from my own
country, which followed me where-
ever I went to keep me posted with
up-to-date information. Whenever {1
read anything about foreign aid when
I was out of my country, it made me
fee] ashamed of myself that my
country should go with a begging
bowl. As a citizen of a free country,
I felt indignant that we should take
a beggar’s bowl and look for aid from
countrieg which were condescending.
Therefore, as a self-respecting
nation, if we want in the years to
come to stand on our own feet and be
self-sufficient in every way, food and
food production will have to be given
a much higher priority. Famine is
one of those problems that our
country hag been afflicted with not
only now but for centuries, and with
the aid of modern technology and
science at our disposal I am quite
sure that a permanent remedy to this
problem can be found through better
use of our river waters etc.

1 would like to say here, with a
great, deal offregret, that the team of
experts who visited Rajasthan failed
to visit one of the worst affected dis-
tricts, and that is Bikaner. Unfor-
tunately, in spite of the fact that 1
had raised this question here that
Bikaner, Jaisalmer, Barmer, Jodhpur
and Jalore were very badly affected,
thig district has been totally neglect-
ed by the team of experts, Even the
Prime Minister, when she visited
Rajasthan, fafled to go to Bikaner and
the hon. Minister of Food and Agri-
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sulture also unfortunately, was not
keen enough to visit our area, and
the experts committee has completely
short-circuited that visit. Now, 1
do not know wiy this has been done.
I would not like to attribute motives
because, as I said at this stage we
must all work together, but I have a
feeling that perhaps the Government
and the ruling party felt that since
they have not been able to elect a
Congressman for the parliamentary
seat of Bikaner, perhaps the best
thing to do was to ignore this area.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM SUBHAG
SINGH): No, that is not the reason.

DR, KARNI SINGH: Well, I hope
it 48 not so, I do not want to make
any unfair or any uncharitable re-
mark.

SHRI JAGJIWAN RAM: It is a
reflex of your thinking.

DR. KARN] SINGH: That may be
your thinking. But the fact remains
that I have written to the hon.
Minister and I  received a letter
while I was in Mexico. Even till
now there has not been any sign of
either the hon. Minister or the
Prime Minister taking the trouble
of visiting this area, They are sitt-
ing here in Judgment on my mind.

SHRI JAGJIWAN RAM: We
eould not visit every area of
Rajasthan,

DR. KARNT SINGH: It is not

‘every area’ It is an area which s
worst affected by famine,

SHRI JAGJIWAN RAM: I did not
visit the whole of Rajasthan. 1 did
mot go to Barmer. So, why should I
go to Bikaner?

DR. KARNI SINGH: Thank you
very much. But do not go there
during the next elections also.
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SHRI AMRIT NAHATA: Now
he is speaking of the starving peo-
ple of that area. But he was in
Maxico when the people were guffer-
ing.

DR. XARNI SINGH: I have toured
thal area before I weni to Mexioo.
Then, 1 went to Mexico on behualf of
your country as part of the Indian
shoots contingent; not as an indivi-
dual member,

SHRI JAGJIWAN RAM: Because,
that was more important to him.

DR. KARNI SINGH: But you are
the Minister. It is your job.

SHRI JAGJIWAN RAM: I know
my duties,
DR. KARNI SINGH: When my

father was the ruler, he did his job.

I would very respectfully submit
that this team of experts must visit
this district and they must find out
the problems of the people of this
area, particularly as far as drinking
water is concerned. It has been
brought to the attention of every-
body that in the western regions of
Rajasthan, where water ig very deep’
not only in Bikaner but also in Jai-
salmer and Jodhpur, we have to pump
water 300 to 400 ft, and I believe that
the subsidy that is given is only Rs.
124 on a well. I would request that

this subsidy should be raised to Rs.
50.

SHRI AMRIT NAHATA: It is Rs. 28
per day for a well,

DR. KARNI SINGH: No, I have
got the paper before me. We all are
trying to help the people of Rajasthan
The problem is the same, The ques-
tion of repair of wells in the desert
areas where the people do not have
the meang to repair them themselves
will have to receive much higher
rriority from the government, and I
would request the hon. Minister that
he should be kind enough to see that
thig is given much higher priority. It
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we depend entirely on the people
with their slender resources to repair
the wells, particularly in areas
where people have to trave] 20 to 30
miles even to receive good drinking
water, then it is asking for the moon.

Then, I have been told that in cer-
tain areas there have been people in
the famine camps who have not been
paid for as much as 40 days. I would
say to the government that this is a
period of hardship and that in this
period wages must be paid regularly,
every week or every two weeks, as
the case may be.

SHRI JAGJIWAN RAM: Not paid
for 40 days?

DR. KARNI SINGH: I will present

she facts to you &8s soon as my speech
is over.

SHRI JAGJIWAN RAM: Welcome.

DR. KARNI SINGH: And this 1is
not the first time it has happeneda.
About two or three years ago, when
there was a famine which was not so
bed, wages were not paid in time and
the workers suffered a great deal of
hardship.

Ag far as camps are concerned,
reports have bzen received from all
over Rajacthan that the Government
has said that famine camps will be
opened within a radius of 10 miles..
T am afraid to say that in some areas
these camps are between 20 to 30
miles apart. In the present context I
would request that Government
should try and see that famine camps
are opened within a radius of 10 miles
so that people can migrate to these
eamps quickly.

~ As far ap the fodder smituation is
concerned, I believe that fodder
depots have been opened. Some of
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them are quite adequate; in some

areas they are not adequate I request
that fodder, should be made available
at a place where the cattle can
migrate and water is available. Of
course, in the desert it means places
close to welly where pumping arran-
gement js possible.

But some of the cattle in Rajasthan,
particularly the Rathi breed of cows,
which are very famous, are being
wiped out and it will be years be-
fore we can raise this type of cows.
I think, we will have to work twice as
hard it we want to save these cattle.
We have to set apart grazing lands in
these areas; these are our prairies

The price of fodder has been raisea
by the Rajasthan Government from
Rs. 8 to Rs. 11 per quintal in the last
few weeks, I do not know why this
has happened. Fodder should be sub-
sidised. We are facing a hardship per-
haps not known in the last 50 years.
I would request that fodder prices
should be brought down to be made
available within the purchasing capa-
city of the farmers,

The subsidies that are given to far-
merg for buying this fodder and cheap
food should be made available to
them expeditiously so that they can
get it as quickly as possible.

The labourers working for a whole
day cannot serve with 240 grammes
of foodgrains per day. The demand is
that this should be raised to 20 kilos
a month.

On the lift channel construction
work I believe, the wages are paid at
the rate of Rs. 1|95 per 100 cubic feet.
These are very difficult times, The
lift channel work is in the famine
belt and people are requesting that
these wages should be paid at a
slightly higher rate.

SHRI JAGJTWAN RAM: They are
being paid Rs. 1|50 every day, I think.

DR, KARNI SINGH: Ra. 1/06
100 cubic feet. The work lo

per
being
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done between Lunkaransar and Bika-
ner which is right in the gniddle of
the drought area. I do not know whe-
ther the Minister knows it.

SHR1 AMRIT NAHATA: The Canal
work is being done by the PWD.

DR. KARNI SINGH: But they are
all emaciated people afflicted by the
famine and 1 request that this
should be taken up geparately from
usual years because the food that
they get to eat is not enough—the
nutrition is not enough—and a man
cannot work hard enough to dig so
many cubic feet per day on a mal-
nutrition giet.

Before I conclude I would like to
express on behalf of the people of
Rajasthan our sincre and  grateful
thanks to our neighbouring  States
of Haryana, UP, Maharashtra,
Madhya Pradesh, Gujarat and Pun-
jab for their generosity extended to
ug to try and kelp solve our problems
and save the cattle wealth of our
country. I am gure that such help
will be forthcoming in a larger mea-
sure in the next few months.

MR, SPEAKER: Some Members
have already said that they will
speak on the next day; for instance,
Shri Dange. We have geen the hurry
of the other people. Naturally he has
given way to the other Members to
speak today. He is a top leader of
the Party inside and outside but still
he has been good enough to say that.
1 am very happy about it. Now, Shri
Berwa is in great hurry; let us hear
him,

o WieC o dewr (W) o B
T A X awat g
MR. SPEAKER: He may not get a
chance next time, Shri Nahata,
ot sfere wrer dvan: 9 T wEr
¥ 7wt wrd W2 ot wraf o g ety
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MR. SPEAKER: You Will lose
your chance if you refuse to speak, I
have called you. If you do not speak.
you will lose your chance. I am not
responsible. I can dea] with top lea-
ders like Shri Dange, Shri Atal Bihari
Vajpayee and some other leaders but
it is very difficult to deal with these
people.

7t SfeTC wre dewT : Feaw qEET.

MR, SPEAKER: Al]} right; Shri
Nahata may give him a chance, I have
to accommodate people from Rajas-
than and he comes from that area.

Y WieTC AT AT : W WEEy,
qH 9 NHAE & 919 FgAT 9%ar §
gufy age 787 9 T AT ) g
FT Y § WX IT H) I F AEI A
T ¥ @ & st §, e o e
qrEt Y 21T A A T F a9 F qg
T F A[AT FAEY F G F7 T
AT T | qF qeT gE ¥ R Ay
soTaa & fagial #) AT ¥ I @
SR AT @7 @IE |

Y g | § fF aee W
it & arg wwT q¥ar @, wWife wff
¥ oy g rar & 1 e guimae
wiRg Iy Hafmwadr &
T gET 9% 4T | A9 § g
et AT A R, At T wE el @
T I¥ Qg | AT gurdy FoeTT A
wfed ot mfed a7 syt € ag g
w1 7 a9 foat oY /T v ¥ &
Y g ey w1 § 1 & qwwan § e
T Atet &1 faearar wafva oft

|

g ug Wi g fv oo
T g @ ¥ 1 IW T ow-erE

T 1 W
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rar §iT TweqT A oY @iy wrar § o ¥ aew Wiz qar §, v W
ot faer e, e wrae fadfeai & o T § 1wyt amar € fe SwEge
W g A E ST dar Aty @A AT ok aiwaer & it §

arar § 1 wx & depar g fin gt o< s
NN T N & g
*Y e ¥ T A T A g | e
AET Y AT FT JGAT IF F A7 AT
qwa g1, foraRy I de 3 qret « sqaeqr
A TEdy oY

AT AT § 12 Ay qTEHY Wi
18 STW FAWY FETA-TA § | I wAfrgy
Y qaier AT A Y sgAeEr AE
FTRTT FT T ¥ w7 747 97 i wafray
¥ fag 30 71 FATY I, AfwT FAA
18§ T T § 1| I F7 A 36,000
Mg Tl wY o, e A F v
¥ ¥4 3200 TE WY Y AT N
ar§ g !

T T A FT T
A fqed 21 919 § Ty ¥ 52 §OF
oot @ fFat g 1 agh 9 280 AR
FC g, foA # ¥ 138 A & 1 A
AT T GHAT A EAR A A -
T ERE I TATTE 6t | Ffww
feafa ag 3 fr qur F o ot 7 g
& FToor fadk 36 Tt # arefy § i
AT qT F T 7 g § | T gl
g fr g9 I T FW@ AT T f,
SAEQT FGT | AR TS TT wATAT YT
fiv if fagre % wvre a1 @, g
qR qvq agr Ao fay 1y | aTeTT
A Afawragor g

TreqTT & 36 T iy §, o
A 24 TR AR X uwTa e gur § 1
Hfer g8 T X §, o T ofar ¥
g, i fawe o i g, ¥feT fee
NAgradrmar gy § 1 55 &
Tarfere wTETC O wETE wE Wi g
T oy foy wr @ § s fr far

AT A a1 W ¢ W o, s,
WYY, FAYT 9T FeT & a3 § fgd
ot ut Y4 &, e 39 q¢ fawrg gAr
TH ¢ 1 AT AT w7 §6 fgeat ooft
ot T & g F ¥ gwr @ o) At
i A 5o T frw @ At ag e
TOTEF WTETR 9T €W aE W S Rw
T W WEE-IE ¥ gu-ner giar
@A, AT AR AR L ? AN
AT WY FOT §, N & Wy fw &
07 F, I F37 WA A F A,
0 &= ¥ 15-15 fer g U &X Aft
fatr & | S T TF wwE wWw =T
gw &, Sa qfcaa g wifgg 1 Wy
Tt @ gwn ¢ 5 g qur o¥ an,
WETH TF WA, O W Y oy e g
ofea T8 frar amar & 1 Sa el
o arfer | Bfew Iu fegra ¥ ot
W AT AT TF YITHT WY 18 BT AT
e anfge, 2 wetw T faaeft wifgg
e ol s fag oft ¥ wr ar fis
% AT 90 &1 I fagr v &
TR 9 % §94T 90 3T TF wreH Wy
gt fear arar & 1 ag O @ o
WA a fegr ara § o g wrRer aor
oF o ¥ & o fagt qudr & @
aret ®) g% Tt 12 R By
78RRy X § | v vaed fiv Q@
war 12 R # few a@ & gl @
qefy ¢ ? & wod frdwA s g
¢ & ag N S wiw 7w g §
&1 T 9 R A, vEw & A W 6
o € wgrk ag af § ved fraw ¥
gl W 3T W ww fiar wg

@ ¥ wg e s dr v g
wAet T & Wik & wwi ¥ e
wig i & ST Wier 20 TR &
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wa grar § 7 g Ay e W T &,
LUEUNE S & LR R G K
T & | ag 9 T W FQ
¥ o e 7 gl AT A W
TR F TR @ § AR A A ®
T adY 477 77 I Y o g |
CLECE Il N
T 7% IF fag & Tew qer g
wifeQ 1+ T T WY FT AR A i, wgd
oo 33 f Y ® gz & ot
e gg T AT g & 7 @ ofaw
¥ ORI WR OFE # @ AT AY
deede W wT & Ay @ o o
A gt ff TRy sre-re F R I
T SYH-BY HT WTTHT &7 T Iy oy W
aff @ A wgt ¥ fww g | oA oW
arq AT gfar arl § mr o
WIFREIT %) WSBT T S AT Wi
i & TR AEA W Y, WS e Y
Y, AL R ESET @ Y, §9
T2 QN Y | FR H wifgg B o
qoreqTT #Y gTAT HAT §, WO qifeRma
¥ Wy §, @ # goar st g, A
T F FIT ITH! AfAw TR wwTET
wig W IAF AN W W Wg |
T A W HH A GO §&T A
T g § e § o gen
firlt Y v gt o wwar §

freshagr sy wd fo @
Q¥ T WX WY quTE AR pfa
o e Tz 7€ @ A IFT fewr .
IR AT & e e 2 WOy v ok
1 o Ty T R e o) @
w¢ ax, @ a<g A wdw v w
12 9T WA A1 18 FTa Y &
forg qafea § 7wyt e aw IR et
¥ fag Wi @ awr 2 7 g v
T A WEw § W eween, vk
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a1 W JMg A =T §, o o
¥ g § IR gt frad @ Wik aw
w1y & fear § 1 AY T /R e
fadare @ 3 ? ¥ R AR
T @R, W &1 Tifgq a1 s ]
free qatar wran & &7 qEd | ool
o7 7l gt ¥ e v & fe o
TF 60 FUT AT A A gV, a9 IF
7g I &1 AT THAAT ’GifF I
rquedm A fra s @A
w1 FG7 7 IR g A fad wfawe
T F fag &t &, W At § fag
a1 AE & & wg g 3w ae
T o7 g 79 3 % ;N vy
oY T & I9 IUTT T ST w7 A
v o @ T 3F W @, o
fawet am 3, o @ My & ) 9
= urt ¥ QT § R ey IR
AT & | ot W9 & {7 & e ax
I T T | R O AR e
AT @ I Ry o§ e fe
qT WHTH AR F A W AT
TEE T W |

firery guty & f ovdt o oy
¥ &Y wray g arfer W ar
g & v T it Ty
F T /T ATY AV WAT AT ATIAT
WX daeAT Wi g W @ ard
i ST weE Gt I
wAAT WY WY T v @ § fE g
W T WO §T 3 IfeT o aw
W gagafaa @ A Qo T
qg T &6 FTT ¥ 0 A £ Ay
¥ | Y TR A FEWR § dqeHT
Tt § 1 & frdew wr wgar £ e
oY v fad ag Tonfrs W T
faaf@ a1 66-67 ¥ ¥ wvit wrwr
EYT A7 IFY 50 AW Yo M WTAT
W1 § 9K W9 I TN AT R W
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fevwr @t S awr § | 3w
wt 17 ayel &1 w0 gg ¥ fe,
IqH ¥ qE W W HH T gur—
T A TwWET AT WX 16 qAN
Wt @t ot g€ § | wrdatn Froor
faremr & wpeT O e § A daw Qv
TATE WA ¢, IAW 42 T WA ww
X § ) W@ AT 9T 291,523 To
T gu & | T ¥ Sgew 25
#w wr Twwr grw F fawr foad ¥
16, 4 e w1 zFyT Q0 g fow @
22,21,666 ¥o WX gur | AfET 42
PR B ®T WX 50 g o
fea@ wvET ST @Y 8 eTw A W
T afeq ur | W @ 14 A@ AT
M| AN § TEIEHE AT 7.4
@ ot R @k gwr 11,72,160
¥o | TRAAFT VT FaA 1.6
de aft, IWIT @S WTAT 4,63,000
Her-RT AT 1. 4 H Tt fmaz
3,30,212 %o & gur | Y AWy
g qfrar a3 fiw o Gw w
13,98,000 & gur | fagd Awa Ow
qr e 7+t fmae 2,15,811 %o &t
9T | TG A Aw A e o,
2,96,562 TIT &S FHT ITOEHTIAT
&= @ 7 a0 frwaT 10,28,562
To WY guT | TW ATE ¥ 4T Y fEAR
&Y AT@ WE *T weTH gur | 5w .y
A & fE 32 @ fox e & far
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g I afvw qar w3 qEEn
M gg E fF oY 1065 ¥ qr-
feamrt o § ST qEr A afew
¥\ AT | S SNT A 99 g
= femen oo s oY s Y
FAR oA Mg @ w1 §
I FEmT A0 & A1 O0F g FFAw
qr @ AR ¥ N 7T ¥ oSEe
fer @1 fF gw oiffem s oM
¥ ok § ww @w AU §, I
frre Aftws 2 1 g A g
afgr | STax § 39 T F a0
& IATt M AFET I TR
qIqH FEAT AT AR 3T W FEr
e
&, o, Ao g fAaE &R
fis ToRAM F WET W &7 TG
T8 gwwAr Wfgy, T4 9w 98-
& o frewr =ifgw 1 wmr &Y
@w & ¥ A8 g T,
ot A qq@ @NT JT gAE A0 a9
wIAR, 2 Fr A A JIEAY, 445 A
12 9T e %R 18 W JHEY
AR E g g
SHRIMATI SUDHA REDDY (Ma-
dhugiri): Mr. Speaker, of all the pes-
tilences that can affect man, perhaps
famine is the worst. Take the ravages
of nature, famine or fever, or the ra-
vages that can be inflicced by man
upon man, and perhaps by man upon
woman! like war. I think famine com-
bineg the worst of all these ravages
in that when there is g situation of
famine, man is at war with himself
and with the whole community, with
his surroundings. He is feverish; he
has a sense of ill-being prevailing on

him. Therefore, Kautilya wag not far
wrong when he said:
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which meant, “Common well-being to
man, a good husband to a beautiful
damsel, spring to a tree, torrential
rain to a river and a Righteous King
to a good people—these bring reju-
venation to man.”

We have been faced with famines
and pestilences time and time again,
quick often year in and year out; and
yet, for the last 30 years we have been
talking of nothing but temporary re-
lief measures with an intermission of
people speaking of Jong-range pro-
grammes which are never to come.
1 think we have had enough of these
temporary palliatives which help us
to tide over the situation for the pre-
sent, but one must remember that,
like all temporary programmes. the
effect of the programme is dissipated
and it is not really felt by the com-
munity.

I represent a constituency called
Madhugiri. The name of the area is
very sweet but it is as dry as @a pri-
ckly thorn. The whole area has been
drought-stricken for the last four
years, at last this year one drill has
been brought in by an organisation
called AFPRO in conjunction with
the Government of Mysore; one more
is to come. How is it that we have
not been able to bring in more of
these drills? The drills used by the
agriculture department are pitiful in
their achievement. Normally, the
dril] tip gets stuck in the well, and
that is the end of the well, the well
has to be abandoned!

Then the land development banks
which lend money for digging wells
take so long to process applications.
1 understand that about Rs 10 crores
have been given all over the country
by way of aid for about 35,000 wells.
This is absolutley the bottom of the
minimum. I feel that at least 50
cent of the assessed value of The
curity advanced should be given
loan to cultivators.

Then, again, take the state of eur
cooperatives, Usually in these drought

e ¥
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affected areas repayment is a very .
difficult thing and therefore, the co-
operative movement itself hag failed
in these areas. What can be done to
strengthen these cooperativeg and if
necessary subsidize even the share
capital, when we are subsidizing even
bad films in this country, has to be
thought of at least for the future.

Minor irrigation programmes have
been taken up, but stil] one sees more
road relief work going on than minor
irrigation in many areas. Quite g few
of the Taluk Board Presidents and
Taluk Boards do not realise that roads
have to be maintained. Once or twice
1 questioned a few Taluk Board Pre-
sidents. They said the Government
would maintain them. Therefore,
therc seems ty be quile an amount of
illusion in operating these short-term
relief programmes, and I feel that un-
less we take up long term drought
relief, famine relief, with missionary
real nay even on a war footing, no-
thing can be achieved,

When a specific provision was
thought of in the draft fourth plan to
the extent of nearly Rs. 40 crores, it
was whittled down to Rs. 10 crores
latter, I hear a pitiful provision of
Rs. 50 lakhs ‘has been made for the
year 1968.69 which I think ig quite
a shame.

May I also stress that specific re-
gional planning must be contributed
to, For instance, in a taluk of my cons-
tituency the Taluk Board hag very
successfully experminated with ta-
marind plantation. Tamarind is a
tree which can survive any drought.
We all know that. I hear that each
tree pays back as much as Rs, 800
per year. Therefore, why this sort of
side line of development should not
be thought of in these very dreary
areag is a matter for consideration.

Sheep rearing also could be taken
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thrive better here from Australia, &
country to which we sent them
earliery

With this may I request that the
hon. Minister in charge may give due
attention that the whole Government
of India should bestow the gsttention
that drought relief programmes re-
quire and give than such priority that
they deserve.

SHRI K. LAKKAPPA (Tumkur): I
would like to draw the attention of
the Government to the drought con-
ditions prevailing in the country, Time
and again both inside the House and
outside the Government of India has
been urged by millions of people to
take permanent measures to meet the
drought cond.tiong prevailing for the
lust 20 years under Congress rule.

The hon. lady Member, newly elect-
ed from my district has mentioned
this Tumkur district and various other

districts of Mysore State. Chronic
drought conditions are prevailing
during the last 4 years wund the

Mysore Government has urged the
Government of India for financia] as-
sistance to meet the situation. I am
very sorry to say that the Govern-
ment of India has mot made any
effort to bring any permanent mea-
sure in the State of Mysore. It hss
been brought to my notice that in
the last month a memorandum was
submitted to the Prime Minister of
India and alsgp to the President of
Indig pleading for flnancial assistance
to the Mysore State to meet the situa-
tion because continuously for the last
4 years drought conditions have been
prevailing in Mysore State resulting
in Joss of human life and cattle. But,
unfortunately, the Government of
India did not come to their rescue. A
criticism has been levelled against
the team of officers of the Central
Government, headed by one Mr, Sathe
who visited to sce the drought condi-
tion prevailing in thet ares, he has
discriminated in not visiting certain
It has come to my notice
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I have to bring it to the notice of the
Government of India that when Rs.
3.5 crores has been offered to the
Government of Mysore, the Mysore
Government has used it for political
purposes in view of the Taluk Board
elections and the Congress making
use of this relief measure for their
political] ends and this corrupt prac-
tice o the Government of Mysore
in collusion with the Government of
India hag brought still worse condi-
tions prevail in the Mysore State,

17.51 hrs.
MR, DepuTy-SPEAKER in the Chair.)

I would like to quote an ins-
tance where the Government of
India officer visited certain parts
of the Mysore State which have been
chronically affetted and the Govern-
ment of Mysore has given a warn-
ing and asked the Government of
India and the Members of Parliament
for help. But unfortunately the team
which visiteq Mysore, has not taken
note of the serious consequences and
the serious drought conditions prevail-
ing in Mysore State, especially in
Tumkur district and some other parts
of Mysore State. I would also like to
say that a discrimination has been
made in asmuch as the Chitaldurg dis-
trict only—because the Congresg Pre-
sident comes from Chitaldurg dis-
trict— got al] the relief. 1 am levelling
this charge. Let the hon. Minister who
is in charge of Agriculture visit the
spot and analyse the situation and
assess the situation and see what poli-
tics is going on in Mysore State. Mr.
Sinde had received several letters from
people of my State and also received
Memorandums to the Prime Minister
of India and the President also that
a solution should be found for such
chronic drought in Mysore State. I
would like to say that these chromic
conditions prevail not only in Mysore
State but in other parts of the coun-
try like Rajasthan and also in Bihar
and Orisse. This was raised several
limes. I would like to say that nearly
1 crore of people in Mysore State have
been affected as 3 oonsequency of
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thesg drought conditions
continuously for the last 4 years.
What is the rélief measure? Adequate
relief measures have not been pro-
vided, and I have been stressing be-
fore the Government ot India to see
that a phased programme is drawn up
as a permanent measure to meet these
drought conditions. This area in My-
eore is in the famine belt and a per-
manent measure should be found in
order to see that relief is-given to
those areas. Unfortunately, the Gov-
ernment have not even recognised
these famine belt and even the fa-
mine code has not been amended to
provide relief to Mysore State, It is
a very sorry state of affairs that has
been prevailing in Mysore State.

Let me then take the minor irriga-
tion schemes and the major irrigation
projects. Some of the centrally-spon-
sored major irrigation projects had to
be financed by the Government of
India and all these minor irrigation
schemes had to be carried out by the
Mysore Government; they haye had
to prepare them, and no scheme even
in the drought-striken areas, in near-
ly 16 districts, has been sanctioned.
Take, for example the question of
financial assistance. Let me mention
the Tirukanapalya reservoir in my
district. We have been urging for the
last 12 yearg that the entire famine-
belt area should also come under
cultivation; and that project, which
is a feasible one, has not been sanc-
tioned, and it has been neglected be-
cause of politics.

I have to criticise this Government
for not having established any relief
schemes to gee that at least some im-
provement may be made, over the
past 20 years of this Congress rule.
That being so, what right has this
Government got to exist in This coun-
try? 1 demand the resignation of
even the Minister, because, you res-
pect the Constitution and you say that
the rights under the Constitution are
guaranteed so far ag the citizens of
India are concerned. What is the gua-
rantee that we have got under the
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Congress rule? We have seen cases
of starvation; cases of deaths; malnu-
trition; we have seen severa] deaths
during this Congress rule all these
years, the Congress rule which has
brought untold sorrow to all man-
kind. I would like to stress once again
that the Government of India should
institute an enquiry with regard to
the Government officers’ team which
had visited the Mysore State, and
egpecially the Tumkur district which
has been neglected and which hag not
been visited by the officers concerned
who have not taken note of the #erious
drought-conditions prevailing there.

AN HON. MEMBER: Is Tumkur
your constituency?

SHRI K. LAKKAPPA: There are
other projects in other districts also.
Chitaldurg district has been visited by
Mr. Sathe because the Congress Pre-
sident hails from that district. What
Congress Raj and what Congress rule

. you have got? (Interruption) I am
not ashamed to say that you are play-
ing politics here, in such a serious
situation arising in the State.

MR. DEPUTY-SPEAKER: The hon.
Member’s time is up.

SHRI K. LAKKAPPA: Just oae
minute. We have been urging on the
Government of India and the Govern-
ment of Mysore that a Famine Board
should be created in "each district
where chronic conditions are prevail-
ing. I would like to know what as-
sistance hag been provided by the
Central Government. What has
happened to the resolution passed by
the Mysore Assembly requesting to
sanction Rs. 20 crores to meet the
situation, and what is the financial aid
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that you have given? You have giwen
only Rs 3.5 crores as financial aid.
I would like to have a categorical as-
surance in this behall. I would )ike
to urge on the Government of India
that they should maKe an enquiry in
this behalf and ulso see that equitable
finance assistance is distributed and
permanent measures of relief are for-
mulated go far as these 16 districts of
Mysore State are concerned and in
other parts of the counmtry.

o w AT ;. WEw A,
T gt ot oeoftew W ot
¥ 9 awrsy qgt qw fear & AR R
e wogwd...

MR. DEPUTY-SPEAKER: He may
resume his speech later.
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SHRI SHEO NARAIN: There 1z nc
quorum, Sir.

SHR; GADILINGANA GOWD
(Kurnool): Sir, it has been agreed
that the question of quorum should
not be raised on such occasfons. (In-
terruption).

18 hrs.

MR. DEPUTY-SPEAKER: After it
has been raised, what can I do? Let
the bell be rung.

The bell has stopped ringing and
there is no quorum. The House stands
adjourned till 11 A.M. tomorrow.

18.2 hrs.

The Lok Sabha then adjourned till

Eleven of the clock on Thursday, Nov-

ember, 28, 1968|Agrahayang 7. 1890
(Saka)
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